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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 2198 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Devendra gupta  

Vs.  

Saurabh Chawla  

Resolution Professional & Ors. 

 

Pulkit Deora 

2.  I.A. No. 2199 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Amit Bipin Joshi 

Vs. 

Lok Housing & Construction Ltd. & Ors. 

 

Deepak Jain 

3.  I.A. No. 2200 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Intec Capital Ltd. 

Vs.  

Rakesh Phull 

RP- Shivam Continental Pvt. Ltd. 

 

Manish Kumar 

4.  I.A. No. 2201 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

V.K. Associates  

Vs.  

Gannon Dunkerley and Company Ltd. 

 

Ayush Singh Solanki 

5.  I.A. No. 2202 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Kashyapi Infrastructure Pvt. Ltd. 

Vs. 

Omkar Nests Pvt. Ltd. 

 

Sanjeev.Agarwal 
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